
PATNA HIGH COURT MEDIATION CENTRE, PATNA 

O F F I C E – O R D E R 

           On the basis of recommendation of Hon’ble Patna High Court Mediation Committee, the Hon’ble the 

Chief Justice has been pleased to approve the names of following Ld. Advocates for their empanelment as 

Mediator in the Patna High Court Mediation Centre, Patna for the period of three years in terms of provisions 

contained in Bihar Civil Procedure (Mediation) Rules, 2008 read with Rule-4 of Bihar Civil Procedure 

(Mediation) (Amendment) Rules, 2019:  

Sl.No. Name of the Ld. Advocates 
Enrollment 

No. AOR No. Mob. Number  
E-mail Id. 

1. Mr. Prashant Kumar 2459/2005 1782 9430477779 prashantphc@gmail.com  
2. Mr.Chandra Mohan Jha 2545/2002 5026 9546848735 cmjha29080@gmail.com  

3. Mrs.Archana Sinha @Shahi 5852/1999 84 
9334255955/ 
9234796233 

archanasinhashahi@gmail.com  

4. Mr.Prashant Sinha 1917/2005 2901 9334142016 sinhaprashant976@gmail.com  

5. Mr. Anisur Rahman 714/99 518 
9608220126/ 
7903135281 

anisurrahman1234321@gmail.com  

6. Mr. Uday Kumar 2513/96 1146 9431437186 uday01146@gmail.com  
7. Mr. Gaurav Govind 926/03 5038 9835086148 govind.17al@cmr.edu.in  

8. Mr.Jitendra Acharya 
D/675/199

8 
BR/D/675/

1998 
9801791281/ 
9264122055 

jitendraacharyaadvhc@gmail.com  

9. Mr.Saket Tiwary 2477/2006 542 8051594353 tiwarysaket@gmail.com  

10. Mr. Keshav Pandey 1270/98  --- 
9931036613/ 
7488593436 

keshavpandey0702@gmail.com  

11. Mr. Hemant Kumar 
Srivastava 

2028/1998 818 
6299038400/ 
9430605596 

hkshemantkumarsrivastav@gmail.com 

12. Mr.Kumar Vikram 976/04 194 9431273658 kumarvikramadv@gmail.com  

13. Mr. Shatrughna Pandey 8113/99 3530 9708955194 shatrughnapandey123@gmail.com 

14. Mr. Ashutosh Singh 2140 2609 9835073174 lawyerashutoshsingh@gmail.com  

15. Mr. Vivekanand Singh 848/2001 793 9431436473 vivekanandsinghadvocate@gmail.com  

16. Mr.Kuber Pathak Dec-95 1828 
9431664727/ 
7903072421 

kuberpathakadv.66@gmail.com  

17. Mr. Dhirendra Kumar 718/95 2341 9430557094 dhirendramunna@rediffmail.com  

18. Mr. Shashi Priya Pathak  582/2006 521 
9835282155/ 
9304145066 

pathakshashipriya@gmail.com  

19. Mr. Sanjeev Verma 
B/986-
A/2004 330 

9430603442/ 
9122499613 

lawsamaritan@yahoo.com  

20. Mr. Vasant Vikas 1940/05 2629 983563559 vasant_vikas@yahoo.com  

21. Mr. Shubhesh Pandey 2063/2000 3070 9431078884/ 
8709408433 

advocateshubesh@gmail.com  

22. Mr. Dharmendra Kumar 
Paswan 

23/2004 443 9973103962/ 
9835251542 

dharmendrakumarpaswan443@gmail.com  

23. Md. Obaidullah 3381/2000 519 9835483786 obaidbanty@gmail.com  

24. Mr. Abhitabh Kumar 214/94 2614 
9470609858/ 
9110183374 

abhitabhk56@gmail.com  

25. Mr. Satyendra Rai 5744/1999 2382 7979028012 advsatyendrarai@gmail.com  

26. Miss. Alka Verma 1133/05 4960 
9693325080/ 
9431078283 

alkavermamani@gmail.com 

27. Mr. Shashi Ranjan 3439/1997 2943 9534286222 shashiranjan71@gmail.com  

28. Mr. Murlidhar Mishra 2569/94 2956 
8051367606/ 
9931398701 

advocatemurlidhar@gmail.com  

29. Mr. Pankaj Kumar Sinha 7830/99 3392 9835219997 pankajsinhaadv@rediffmail.com  

30. Mr.Amresh 3394/97 257 9431237633 amreshadvphc@gmail.com  

31. Mr. Lakmesh Marvind 7808 2730 9852889420 lakmeshmarvind@gmail.com  



32. Mr. Harendra Prasad 759/99 629 9431664594 harendraprasad805@gmail.com  

33. Kumar Gangesh Gunjan 2667/2001 1664 8986179328 kgangeshgaunjan@gmail.com  

34. Mr. Kundan Kumar 2207/02 2714 
9308550541/ 
9430921661 

kundanmadan@gmail.com  

35. Ms. Nutan Sahay 5115/96 1263 9472274845 nutansahay19@gmail.com  

36. Mr. Nafisuzzoha 738/04 2998 9931880160 advocatenz.hcpatna@gmail.com  

37. Mr. Bajrangi Lal 1171/1998 128 9334473193 blaladv@gmail.com  

38. Mr. Arun Kumar 1333/94 2894 
9430509869/ 
9835474258 

arunadvocate2016@gmail.com  

39. Mr. Sanjay Kumar 1195/04 1202 9470009744 sanjay.kumaradv79@gmail.com  

40. Mr. Ranjan Kumar Sinha 713/02 5294 
9473447663/ 
9955931777 

ranjankr52@gmail.com  

            It is also informed that all the newly empanelled Mediators shall go under 40 Hours Mediation Training 

Programme which will be conducted by the Bihar State Legal Services Authority, Budh Marg, Patna under the 

aegis of Mediation and Conciliation Project Committee (MCPC), Supreme Court of India. No Travelling 

Allowance shall be paid to the newly empanelled Mediators for attending the said Training Programme by the 

PHCMC, Patna.  

          The Member Secretary, Bihar State Legal Services Authority, Budh Marg, Patna is hereby requested to 

take endeavor to expedite the 40 Hours Mediation Training Programme in respect of aforesaid newly 

empanelled Mediators and after training, the list of Trained Mediators  may be shared with the office of Patna 

High Court Mediation Centre, Patna for further action.  

          Further, it is informed that the commencement of period of three years in respect of newly empanelled 

Mediators shall be counted from the date of empanelment. 

By Order 

Dated:-11.10.2023                                                                                                                           Sd/- 

Registrar-cum-Coordinator 
Patna High Court Mediation Centre 

 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 


